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I AT T a1 20 T FY IT-ATT (2) F A d Tew AT g BT o #rs o1 sraer
sfaw grm

TH ATEAAT o el A ATAT I TG AT IH % 77 AL U g 3 Faag Aw g
AR ATHTLT F ITUE FIATAT § IAHT (AEreq0r BT ST ey |

I
TS ST § HEAT AT - T 7% 9 AT i {3909 7RAsET 8g Rt a7 SuEe # afeugw it e
FTAT HCAAT qiRd AT I8k g S T qferd f@awor |

Sar - iR
wEH GESICS I | gElT srferrgor &= I F1 TR
T ATH (e #)
1 | et | Remad 3 20684.3152 st
2 20 4836.005 fasfr
3 24 4649.1529 BRI
4 26 2372.1278 fasfr
5 23 142.334 AT
6 27 1241.6451 AT
7 28 3635.0509 AR
8 29/156 162.5245 AT
9 29 1042.8751 AT
Aferg & (e #) 38766.031
ST & () 3.877
1| T +feaat 171 2716.094 fastr
2 173 154.032 fasft
3 172 100.000 fasfr
4 175 711.089 fasfr
5 179 865.576 fasfr
6 250 2353.020 fasfr
7 243 1572.171 fasfr
8 244 179.518 fasfr
9 239 100.000 fasfr
10 242 200.000 fasft
11 246 1035.444 EEil
12 1512/241 261.830 fasfr
13 245 400.000 fasfr
14 238 1114.389 fasfr
15 256 4974.479 [RE
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253 58.773
257 1510.974
234 422.924
233 116.047
232 1337.820
263 567.192
264 31.069
229 2500.756
228 2762.052
1431/228 2809.393
276 223.043
277 2639.880
278 7703.439
279 1161.791
954 4778.338
953 6834.448
963 102.303
789 245.825
790 6283.849
1559/791 366.494
1561/791 2665.442
792 5425.877
628 1430.282
643 6107.684
644 2665.547
1526/1315 500.000
1527/1315 123.302
645 1856.229
646 4208.935
666 90.309
665 5771.927
664 5302.199
663 1062.143
681 431.970
1508/682 77.759
1509/683 1665.715




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

52 1510/683 1704.681 st
53 684 245.093 st
54 697 6518.520 fasfr
55 698 1279.070 fasfr
56 1361/699 170.637 fasfr
57 1358/699 1704.894 fasfr
58 1359/700 158.167 fasfr
59 1360/700 1460.163 fasfr
60 701 2165.153 fasft
61 702 3558.512 fasfr
62 709 10387.899 fasfr
63 1554/726 1930.312 fasfr
64 1553/726 4289.250 fasfr
65 725 3519.729 BEl
66 730 355.972 BEl
67 1322/729 1037.667 st
68 729 7589.989 fasft
69 180 626.7091 TR
70 332 544.3672 TR
71 340 758.4807 AT
72 341 223.2143 TR
73 338 411.7139 AT
74 343 960.9172 AT
75 952 676.8157 AT
76 951 1157.2128 AT
77 950 4571.9932 AT
78 946 1378.5818 AT
79 948 1111.6189 AT
80 947 643.9877 TR
81 784 3060.053 AR
FTERIgr & (T #) 162780.743
AR & (FRX) 16.278

1 KLU 193 3758.371 BEl

2 192 1289.48 BEl

3 191 137.3279 BEl

4 332/191 332.2369 fasfr
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5 199 570.5089
6 194 653.3192
EIEPEACENCHRICARE) 6741.244
AT & (FF=X) 0.674
1 | Tt | Reme s 40 3383.5919
2 76 4562.9686
3 77 3764.4153
4 74 2173.0695
5 71 2560.7522
6 335/71 2341.7159
7 70 4051.1514
8 69 101.6691
9 84 4019.7913
10 87 1014.8341
11 65 1437.6482
12 90 825.7609
13 91 339.794
14 338/102 1494.3082
15 102 2194.0901
16 339/102 2139.4953
17 136 6974.3409
18 143 2980.052
19 144 1323.7408
20 353/143 100
21 352/143 300
22 351/143 600
23 349/337 593.223
24 350/337 300
25 346/337 1384.224
26 348/337 1776.18
27 149 3733.8359
28 149/317 2137.3772
29 127 1047.2644
30 126 45.9668
AT & (T ) 59701.261
ATERIZr &7 (FF) 5.970
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1 AT oftet 349 4350.8519 fasft
2 368 141.4306 fasft
3 1038/367 12400.2494 fasfr
4 367 2005.5806 fasfr
5 1127/378 7760.5313 fasfr
6 1128/378 9.5846 fasfr
7 377 8986.978 fasfr
8 394 7333.7937 fasfr
9 393 4177.5723 fasft
10 939/393 1863.9128 st
11 391 11.3916 fasfr
12 388 16022.4847 st
13 443 7476.9837 st
14 444 5673.4575 BEl
15 445 6125.6876 fasft
16 447 277.3638 BEl
17 446 100 fasft
18 930/447 970.8302 fasfr
19 454 7698.1487 BEl
20 450 7524.7321 BEl
21 729 12035.5055 fasft
22 735 5790.7678 st
23 737 6575.6033 st
24 738 416.9003 fasfr
25 741 1728.7744 st
26 350 351.3439 AT
27 451 1989.4182 LREIR)
28 461 544.2843 TR
ARG & (T ) 130344.163
ATAUGIT & (FF2X) 13.034

1 gfFa 236 3546.0476 st
2 238 7975.9316 fasfr
3 239 1603.2928 BEl
4 242 732.562 BEl
5 272 5405.3005 fasfr
6 281 100 BEl
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7 282 5075.8179
8 269 842.7193
9 283 1541.3336
10 285 5624.3137
11 296 2856.269
12 295 3441.1206
13 294 4164.4595
14 766/344 326.1443
15 342 6274.4225
16 357/636 5628.4816
17 358 3945.6572
18 338 4804.3941
19 332 6580.5543

20 684/331 4167.2088

21 331 1971.3597

22 329 1706.3362

23 261 358.4978

24 345 254.6837

25 343 3198.8294

26 347 240.3232

27 352 248.85

28 341 458.8107

ATEgr & (T H) 83073.722

ATAREW & (¥ 8.307

1 | R AT 7 5257.4865
2 9 3261.7222
3 971/10 1547.136
4 10 3209.7591
5 13 136.3082
6 11 5301.8301
7 34 2484.2413
8 31 2824.8428
9 57 6497.635

10 58 5641.1913
11 911/60 89.01
12 64 956.5746
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13 915/65 40.1797 st
14 65 2330.0574 fasft
15 68 4861.9412 fasfr
16 73 2284.4256 fasfr
17 969/73 33.2751 fasfr
18 72 44.4646 fasfr
19 107 7339.5505 fasfr
20 108 6933.992 fasfr
21 109 425.7403 fasft
22 111 2898.7114 fasfr
23 110 1522.0184 fasfr
24 112 2010.5379 fasfr
25 101 2261.8249 fasfr
26 113 2590.3703 fasft
27 862/446 4152.6515 fasft
28 434 2918.8172 BEl
29 435 3731.1723 BEl
30 445 1516.2354 BEl
31 436 5478.1078 BEl
32 520 695.9997 fasft
33 516 11844.0209 BEl
34 963/515 10328.4143 fasfr
35 962/515 311.8673 fasfr
36 515 25.7504 fasfr
37 964/515 2114.9905 fasfr
38 961/515 8407.5869 fasfr
39 514 24508.4264 fasfr
40 575 30835.9804 fasfr
41 90 2667.6777 TR
42 437 1060.0229 AR
43 438 848.0739 AT
44 482 304.4 TR
45 519 2959.4973 AT
46 518 16226.1672 TR
AT & (T ) 203720.686
ATERIZr &7 (FF) 20.372
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396 6243.2983
2859/2808 2459.7547
396/2808 3000
2864/2808 1703.2935
396/2809 7356.0649
396/2810 8168.7
396/2811 8595.9751
1346 3.4328
1344 100
1345 3052.0829
2893/2812 1755.1879
2894/2812 1342.3173
396/2812 640.4393
396/2813 223.1312
397 556.2776
2901/397 4.712
2907/1343 2966.9863
1356 52.0335
1341 2792.5688
1330 4169.7896
1331 1008.7056
1329 1954.824
1328 3096.9232
1317 535.2614
1318 2295.2038
1327 1765.7765
1321 82.3914
1320 3112.3905
1319 5192.6192
1263 849.7647
1264 800
1265 800
1266 800
1267 800
1268 585.6753
1270 575.9293
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1297 10.0716 fasft
1287 123.8279 fasft
1286 253.4139 fasfr
1285 287.6203 fasfr
1283 354.2984 fasfr
1282 532.3948 fasfr
1281 741.8428 fasfr
1280 1043.2994 fasfr
1271 1264.1471 fasft
1272 1155.1602 fasfr
1231 223.3648 fasfr
1230 325.9541 fasfr
1229 418.3353 fasfr
1223 730.2941 fasft
1224 887.887 fasft
2919/1222 934.7581 fasfr
1221 312.5367 fasft
1449 685.0462 REL
1448 1419.4616 fasft
1447 1946.415 fasft
1446 1216.5452 GEl
1445 524.213 fasfr
1453 2570.8432 fasfr
1454 993.4481 it
1455 1165.9539 fasfr
1456 1178.8928 fasfr
1461 3771.0074 fasfr
1466 1339.7725 fasfr
1469 1955.6006 fasft
1584 2352.2265 fasft
1587 2129.204 fasfr
1586 1417.0945 fasfr
1585 1773.2086 fasfr
1342 1994.0272 AT
1233 246.5534 AT
1467 744.6443 TR
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EIEPEAENCHRICARE) 117963.875
AT & (FF=X) 11.796
1 | FameE | seer 1578 65321.9803 T
wferwg & (T #) 65321.980
arfiRrET & (RF) 6.532

[F1.5. ST/qATA3/4.9.17./443599200-T7-12]
AT THTLT, HT TATEAE Aterhr (o)

MINISTRY OF RAILWAYS
[North Western Railway (Construction Organization)]
NOTIFICATION
Jaipur, the 12th March, 2025

S.0. 1203(E).—In exercise of the powers conferred by subsection (1) of section 20A of the Railway
(Amendment) Act 2008, (11 of 2008) (hereinafter referred to as the said Act), the Central Government, after being
satisfied for the public purpose, the land, the brief description of which is given in the Schedule below, is required for
execution. maintenance, management and operation of Special Railway Project of “New BG line between Merta City-
RAS (51.004 km) and by pass line at Merta Road Station(4.50 kms) of Jodhpur Division of North Western Railway
in the stretch of land in Tehsil- Riyan bari, district of Nagaur in the state of Rajasthan, hereby declares its intention to
acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to competent authority, namely, the Sub divisional officer —Riyan bari ,
District- Nagaur, Rajasthan in writing and shall set out the grounds thereof, and the competent authority shall give the
objector an opportunity of being heard, either in person or by legal practitioner and may, after hearing all such
objection and after making such further enquiry, if any, as the competent authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of section 20D of the said Act shall be
final.

The land plans and other details of land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the competent authority

SCHEDULE

Brief description of the land to be acquired, with or without structure, for the Special Railway Project, namely,
Merta Road — Ras New line project at Riyan Bari in the State of Rajasthan.

District - Nagaur

S.no. Name of Village Khasra no. Acquisition Area Type of Land
Tehsil in Sqgm.

1 3 20684.3152 Private
2 20 4836.005 Private
3 24 4649.1529 Private
4 Riyan Bari Hindas Khurd 26 2372.1278 Private
5 23 142.334 Government
6 27 1241.6451 Government
7 28 3635.0509 Government
8 29/156 162.5245 Government
9 29 1042.8751 Government
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Total area in Sqgm 38766.0305
Total area in hectare 3.87660305
1 Riyan Bari Chundiya 171 2716.094 Private
2 173 154.032 Private
3 172 100.000 Private
4 175 711.089 Private
5 179 865.576 Private
6 250 2353.020 Private
7 243 1572.171 Private
8 244 179.518 Private
9 239 100.000 Private
10 242 200.000 Private
11 246 1035.444 Private
12 1512/241 261.830 Private
13 245 400.000 Private
14 238 1114.389 Private
15 256 4974.479 Private
16 253 58.773 Private
17 257 1510.974 Private
18 234 422.924 Private
19 233 116.047 Private
20 232 1337.820 Private
21 263 567.192 Private
22 264 31.069 Private
23 229 2500.756 Private
24 228 2762.052 Private
25 1431/228 2809.393 Private
26 276 223.043 Private
27 277 2639.880 Private
28 278 7703.439 Private
29 279 1161.791 Private
30 954 4778.338 Private
31 953 6834.448 Private
32 963 102.303 Private
33 789 245.825 Private
34 790 6283.849 Private
35 1559/791 366.494 Private
36 1561/791 2665.442 Private
37 792 5425.877 Private
38 628 1430.282 Private
39 643 6107.684 Private
40 644 2665.547 Private
41 1526/1315 500.000 Private
42 1527/1315 123.302 Private
43 645 1856.229 Private
44 646 4208.935 Private
45 666 90.309 Private
46 665 5771.927 Private
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47 664 5302.199 Private
48 663 1062.143 Private
49 681 431.970 Private
50 1508/682 77.759 Private
51 1509/683 1665.715 Private
52 1510/683 1704.681 Private
53 684 245.093 Private
54 697 6518.520 Private
55 698 1279.070 Private
56 1361/699 170.637 Private
57 1358/699 1704.894 Private
58 1359/700 158.167 Private
59 1360/700 1460.163 Private
60 701 2165.153 Private
61 702 3558.512 Private
62 709 10387.899 Private
63 1554/726 1930.312 Private
64 1553/726 4289.250 Private
65 725 3519.729 Private
66 730 355.972 Private
67 1322/729 1037.667 Private
68 729 7589.989 Private
69 180 626.7091 Government
70 332 544.3672 Government
71 340 758.4807 Government
72 341 223.2143 Government
73 338 411.7139 Government
74 343 960.9172 Government
75 952 676.8157 Government
76 951 1157.2128 Government
77 950 4571.9932 Government
78 946 1378.5818 Government
79 948 1111.6189 Government
80 947 643.9877 Government
81 784 3060.053 Government
Total area in Sqgm 162780.743
Total area in hectare 16.27807425
1 Riyan Bari Fateh Nagar 193 3758.371 Private
2 192 1289.48 Private
3 191 137.3279 Private
4 332/191 332.2369 Private
5 199 570.5089 Government
6 194 653.3192 Government
Total area in Sqgm 6741.2439
Total area in hectare 0.67412439
1 Riyan Bari Siyas Chak 40 3383.5919 Private
2 76 4562.9686 Private
3 77 3764.4153 Private
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4 74 2173.0695 Private
5 71 2560.7522 Private
6 335/71 2341.7159 Private
7 70 4051.1514 Private
8 69 101.6691 Private
9 84 4019.7913 Private
10 87 1014.8341 Private
11 65 1437.6482 Private
12 90 825.7609 Private
13 91 339.794 Private
14 338/102 1494.3082 Private
15 102 2194.0901 Private
16 339/102 2139.4953 Private
17 136 6974.3409 Private
18 143 2980.052 Private
19 144 1323.7408 Private
20 353/143 100 Private
21 352/143 300 Private
22 351/143 600 Private
23 349/337 593.223 Private
24 350/337 300 Private
25 346/337 1384.224 Private
26 348/337 1776.18 Private
27 149 3733.8359 Private
28 149/317 2137.3772 Private
29 127 1047.2644 Private
30 126 45.9668 Private
Total area in Sgm 59701.261
Total area in hectare 5.9701261
1 Riyan Bari Dhaneria Leel 349 4350.8519 Private
2 368 141.4306 Private
3 1038/367 12400.2494 Private
4 367 2005.5806 Private
5 1127/378 7760.5313 Private
6 1128/378 9.5846 Private
7 377 8986.978 Private
8 394 7333.7937 Private
9 393 4177.5723 Private
10 939/393 1863.9128 Private
11 391 11.3916 Private
12 388 16022.4847 Private
13 443 7476.9837 Private
14 444 5673.4575 Private
15 445 6125.6876 Private
16 447 277.3638 Private
17 446 100 Private
18 930/447 970.8302 Private
19 454 7698.1487 Private
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20 450 7524.7321 Private
21 729 12035.5055 Private
22 735 5790.7678 Private
23 737 6575.6033 Private
24 738 416.9003 Private
25 741 1728.7744 Private
26 350 351.3439 Government
27 451 1989.4182 Government
28 461 544.2843 Government
Total area in Sgm 130344.16
Total area in hectare 13.03441628
1 Riyan Bari Dookiya 236 3546.0476 Private
2 238 7975.9316 Private
3 239 1603.2928 Private
4 242 732.562 Private
5 272 5405.3005 Private
6 281 100 Private
7 282 5075.8179 Private
8 269 842.7193 Private
9 283 1541.3336 Private
10 285 5624.3137 Private
11 296 2856.269 Private
12 295 3441.1206 Private
13 294 4164.4595 Private
14 766/344 326.1443 Private
15 342 6274.4225 Private
16 357/636 5628.4816 Private
17 358 3945.6572 Private
18 338 4804.3941 Private
19 332 6580.5543 Private
20 684/331 4167.2088 Private
21 331 1971.3597 Private
22 329 1706.3362 Private
23 261 358.4978 Government
24 345 254.6837 Government
25 343 3198.8294 Government
26 347 240.3232 Government
27 352 248.85 Government
28 341 458.8107 Government
Total area in Sqm 83073.7216
Total area in hectare 8.30737216
1 Riyan Bari Bhanwal 7 5257.4865 Private
2 9 3261.7222 Private
3 971/10 1547.136 Private
4 10 3209.7591 Private
5 13 136.3082 Private
6 11 5301.8301 Private
7 34 2484.2413 Private
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8 31 2824.8428 Private
9 57 6497.635 Private
10 58 5641.1913 Private
11 911/60 89.01 Private
12 64 956.5746 Private
13 915/65 40.1797 Private
14 65 2330.0574 Private
15 68 4861.9412 Private
16 73 2284.4256 Private
17 969/73 33.2751 Private
18 72 44.4646 Private
19 107 7339.5505 Private
20 108 6933.992 Private
21 109 425.7403 Private
22 111 2898.7114 Private
23 110 1522.0184 Private
24 112 2010.5379 Private
25 101 2261.8249 Private
26 113 2590.3703 Private
27 862/446 4152.6515 Private
28 434 2918.8172 Private
29 435 3731.1723 Private
30 445 1516.2354 Private
31 436 5478.1078 Private
32 520 695.9997 Private
33 516 11844.0209 Private
34 963/515 10328.4143 Private
35 962/515 311.8673 Private
36 515 25.7504 Private
37 964/515 2114.9905 Private
38 961/515 8407.5869 Private
39 514 24508.4264 Private
40 575 30835.9804 Private
41 0] 2667.6777 Government
42 437 1060.0229 Government
43 438 848.0739 Government
44 482 304.4 Government
45 519 2959.4973 Government
46 518 16226.1672 Government
Total area in Sqgm 203720.6864
Total area in hectare 20.37206864
1 Riyan Bari Patel Nagar 396 6243.2983 Private
2 2859/2808 2459.7547 Private
3 396/2808 3000 Private
4 2864/2808 1703.2935 Private
5 396/2809 7356.0649 Private
6 396/2810 8168.7 Private
7 396/2811 8595.9751 Private
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1346 3.4328 Private
1344 100 Private
1345 3052.0829 Private
2893/2812 1755.1879 Private
2894/2812 1342.3173 Private
396/2812 640.4393 Private
396/2813 223.1312 Private
397 55.2776 Private
2901/397 4,712 Private
2907/1343 2966.9863 Private
1356 52.0335 Private
1341 2792.5688 Private
1330 4169.7896 Private
1331 1008.7056 Private
1329 1954.824 Private
1328 3096.9232 Private
1317 535.2614 Private
1318 2295.2038 Private
1327 1765.7765 Private
1321 82.3914 Private
1320 3112.3905 Private
1319 5192.6192 Private
1263 849.7647 Private
1264 800 Private
1265 800 Private
1266 800 Private
1267 800 Private
1268 585.6753 Private
1270 575.9293 Private
1297 10.0716 Private
1287 123.8279 Private
1286 253.4139 Private
1285 287.6203 Private
1283 354.2984 Private
1282 532.3948 Private
1281 741.8428 Private
1280 1043.2994 Private
1271 1264.1471 Private
1272 1155.1602 Private
1231 223.3648 Private
1230 325.9541 Private
1229 418.3353 Private
1223 730.2941 Private
1224 887.887 Private
2919/1222 934.7581 Private
1221 312.5367 Private
1449 685.0462 Private
1448 1419.4616 Private




18

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

56 1447 1946.415 Private
57 1446 1216.5452 Private
58 1445 524.213 Private
59 1453 2570.8432 Private
60 1454 993.4481 Private
61 1455 1165.9539 Private
62 1456 1178.8928 Private
63 1461 3771.0074 Private
64 1466 1339.7725 Private
65 1469 1955.6006 Private
66 1584 2352.2265 Private
67 1587 2129.204 Private
68 1586 1417.0945 Private
69 1585 1773.2086 Private
70 1342 1994.0272 Government
71 1233 246.5534 Government
72 1467 744.6443 Government
Total area in Sgm 117963.8751
Total area in hectare 11.79638751
1 Riyan Bari Jasnagar 1578 65321.9803 Government
Total area in Sgm 65321.9803
Total area in hectare 6.532

[F. No. NWR/HQ/S&C/443599200 Vol.XII]
VED PRAKASH, Chief Administrative Officer (Construction)
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